115 Written Answers

(b) if so, by when the restrictions are
likely to be lifted and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF  PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB): No, Sir.

(b) Various factor, like nature of the
International border, general law and order
situation, sensitivity of the state and presence
of insurgent elements etc. are the reasons for
not lifting th, restrictions on the entry of
foreign nationals in Assam.
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